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Sixteenth Loksabha

an>

Title: Introduction of the National Agricultural Produce Price Fixation Tribunal
Bill, 2018.
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HON. DEPUTY SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
establishment of a National Agricultural Produce Price Fixation
Tribunal in pursuance of article 323B(2)(g) of the Constitution to
uphold the livelihood rights of farmers, agriculturist and the general
public, in matters relating to price fixation of agricultural produce
considered as essential commodities and for matters connected
therewith.”

The motion was adopted.
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